£
IN THE CENTRAL ADMINISTRATIVE TRIAUNAL
AHMEDABAD BENCH
O.A.No. 460/93
T.A. No.
DATE OF DECISION 5-11-1993
Shri Dipak C. Patel Pt
i e St Advocate for the Petitioner(s)
Mr. MJ e Thakore
Versus
Union Public Service Comm.isiorkespondent
Shri Akil Kureshi Advocate for the Respondent(s)
CORAM :
The Hon’ble Mr. N.B. Patel Vice Chairman.
The Hon’ble Mr. V. Radhakrishnan Member (A)

1. Whether Reporters of local papers may be allowed to see the Judgement ?‘\

)
2. To be referred to the Reporter or not ? No,
3. Whether their Lordships wish to see the fair copy of the Judgement ¢

4. Whether it needs to be circulated to other Benches of the Tribunal ?




Dipak C. Patel

4, Krishna Colony,

Opp. Swati Society

St. Xavier's School Road,

Ahmedabad, Applicant.

Advocatex ¢ Ms. Megha Jani for
Mr, M.J. Thakore

Versus

Union Public Service Commission
Notice to be served on its Secretary,
Dholpur House, Shajahan Road, New Delhi Respondént

Advocate ¢ Mr, A¥il Xureshi

OCRAL JUDGEMENT

In

OsAe 460 of 1993 Date: 5-11-1003,

Per Hon'ble Shri N.B. Pate] Vice Chairman,

Reply filed by Mr, Xur-shi may be taken on record.
Pursuant to our direction dated 28—10—199§,Mr. Fureshi has made
available to us the certificate about the applicant's result.
Having perused the ?amelwe find that the 0.A. has become infruc-

»tuous and it stands disposed of accordingly. Interim relief

vacated.
//6(\_ |
V'S — N L
(V. Radhakrishnan) (N.B.Patel)

Member (A) Vice Chairmene.
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application Hp, Of /J /‘760/ 13 of 199

Transfer application No,

0ld Writ Pet, NO.

CERTIF ICATLTE

Certified that no further action is required to be taken

and the case is fit for consignment to the Recr-3 swom Wecided).
Dated 3 “.—%0\‘\'\\ S

Ccounte
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Section Offzi€erCourt Officer Sign. of thefg’e/a‘llng Assistant.
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